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ITEM NO.1501 - 1508 Court 5 (video Conferencing) SECTION PIL-W
(For Judgment)
SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s).804/2020

MADRAS BAR ASSOCIATION Petitioner(s)
VERSUS

UNION OF INDIA & ANR. Respondent(s)

WITH

MA 1058/2020 IN w.P.(C)N0.640/2017

MA 1152/2020 in W.P.(C) No.279/2017

W.P.(C) No.867/2020

W.P.(C) No.1431/2019

T.P.(C) N0s.905-915/2020

C.A.Nos.3505-3506/2020 @ SLP(C)9587-9588/2020

T.P.(C) Nos.1356-1360/2020 @ Diary No.18900/2020

MA 1481/2020 in W.P.(C) No.279/2017

W.P.(C) No.995/2020

W.P.(C) No.991/2020

MA 1654/2020 in W.P.(C) No.279/2017

W.P.(C) No.1085/2020

MA 1811/2020 in W.P.(C) No.279/2017

C.A. No.3598/2020

srpoctEr : 27-11-2020 These matters were called on for pronouncement of
Sigsdgment today.

16:43:39)
Reason: Er


https://main.sci.gov.in/php/case_status/case_status_process.php?d_no=19588&d_yr=2020
https://main.sci.gov.in/php/case_status/case_status_process.php?d_no=21148&d_yr=2020
https://main.sci.gov.in/php/case_status/case_status_process.php?d_no=20340&d_yr=2020
https://main.sci.gov.in/php/case_status/case_status_process.php?d_no=20016&d_yr=2020
https://main.sci.gov.in/php/case_status/case_status_process.php?d_no=18322&d_yr=2020
https://main.sci.gov.in/php/case_status/case_status_process.php?d_no=18271&d_yr=2020
https://main.sci.gov.in/php/case_status/case_status_process.php?d_no=17461&d_yr=2020
https://main.sci.gov.in/php/case_status/case_status_process.php?d_no=18900&d_yr=2020
https://main.sci.gov.in/php/case_status/case_status_process.php?d_no=16967&d_yr=2020
https://main.sci.gov.in/php/case_status/case_status_process.php?d_no=16967&d_yr=2020
https://main.sci.gov.in/php/case_status/case_status_process.php?d_no=40032&d_yr=2019
https://main.sci.gov.in/php/case_status/case_status_process.php?d_no=16680&d_yr=2020
https://main.sci.gov.in/php/case_status/case_status_process.php?d_no=13275&d_yr=2020
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K.K.Venugopal, Ld.AG
S.V.Raju, Ld.ASG
BalbirSingh, Ld.ASG
R.Balasubramanian, Sr.Adv.
ZohebHossain, Adv.
AnkurTalwar, Adv.
ChinmayeeChandra, Adv.
ShradhabDeshmukh, Adv.
SanjeevMenon, Adv.

Arvind Kumar Sharma, AOR

A.S. Chandhiok, Sr. Adv.
Virender Ganda, Sr. Adv.
Satyajit A. Desai, Adv.
Vipul Ganda, Adv.

Satya Kam Sharma, Adv.
Anagha S. Desai, AOR
Aastha Trivedi, Adv.
Guresha Bhambra, Adv.
Ritesh Kumar, Adv.

Arvind P. Datar, Sr Adv.

Rahul Unnikrishnan, Adv.
T.V.S. Raghavendra Sreyas, AOR
Naveen Hegde Adv.

N Sai Vinod, Adv.

Gayatri Gulati, Adv.

C.S. Vaidyanathan, Sr.Adv.
Sameer Abhyankar, AOR
Nalin Talwar, Adv.

Amish Tandon, Adv.

Ayush Beotra, Adv.

Varun Tandon, Adv.

Megha Choubey, Adv.

Sidharth Luthra, Sr. Adv.
Sakshi Kakkar, AOR
Shakti Singh, Adv

M.S. Ganesh, Sr. Adv.
Rukhsana Choudhury, Adv.
S. Seshachary, Adv.

P.A. Noor Muhamed, Adv.
Giffara S.,Adv.

Bilal Niamathulla, Adv.
Ruxana Niamathulla, Adv.

Manish Raghav, Adv.
Anuj Chauhan, Adv.
Rachana Sharma, Adv.
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Mr. Vivek Sharma, Adv.

Mr. Raj Shekhar Rao,Adv.

Ms. Amita Singh Kalkal, Adv.
Ms. Aditi Gupta, Adv.

Mr. Avesh Chaudhary, Adv.

Mr. Sriram Parakkat, AOR
MR. M.S.Vishnu Shankar,Adv.
Mr. Sarath S.Janardanan,Adv.

Mr. Rupesh Kumar, Adv.

Mr. Rajeev Sharma Adv.

Ms. Neelam Sharma, Adv.

Ms. Pankhuri Shrivastava, Adv.
Mr. Alekshendra Sharma, Adv.

Mr. Rakesh Kumar Khanna, Sr. Adv.
Mr. Himanshu Mehra, Adv.
Mr. Anurag, AOR

Mr. Guru Krishnakumar,Sr. Adv.
Mr. M.S. Bharat, Adv.

Mr. Madhan Babu, Adv.

Mr. A. Prasanna Venkat, Adv.
Mr. Deepayan Mandal, AOR

Mr. C. Nageshwar,Sr. Adv.
Mr. Ajay Veer Singh, Adv.
Ms. Divya Garg,Adv.

Mr. Shubham Singh, Adv.
Mr. Sonal Jain, Adv.

Mr. Tushar Mandlekar, Adv.
Mr. Rishi Jain, AoR

Mr. P.S.Narasimha, Sr. Adv.
Mr. J.Sai Deepak, Adv

Mr. Guruswamy Nataraj, Adv.
Ms. Pooja Dhar, Adv.

Mr. V.Shyamohan, Adv.

Mr. Avinash K. Sharma, Adv.
Mr. Surya Prakash, Adv.

Ms. Sindoora, Adv.

For M/S KMNP LAW AOR

Ms. Anitha Shenoy, Sr. Adv.
Ms. Srishti Agnihotri, AOR

Ms. Kanika Sood, Adv.

Ms. Sanjana Grace Thomas, Adv.
Ms. Anmol Gupta, Adv.
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Priya Hingorani, Sr.Adv.
A. K. Behera, Adv.
V. K. Verma, AOR

B. Krishna Prasad, Adv.
Zoheb Hossain, Adv.
Rupesh Kumar, Adv.
Sonal Jain, Adv.

Sameer Abhyanka, Adv.
Anagha S. Desai, Adv.
Anil Katiyar, AOR
Rajesh Kumar, Adv.

Mohan Kumar AOR

Anil Kumar Trivedi, Adv.
Rajiv Manglik, Adv.
Ankur Chibber, Adv.
Sandeep Bansal, Adv.
Rashmi Singh, , Adv.
Neetu Singh, Adv.

Arun Kumar Vashisht, Adv.
Piyush Sharma, Adv.
Ritu Bhardwaj, Adv.
Rajesh Jain, Adv.
Devashish Mitra, Adv.

Kawaljit Singh Bhatia, Adv.

Mohit D. Ram, Adv.
Deepayan Mandal, Adv.
Anil Katiyar, Adv.
Rajesh Kumar, Adv.

Rishi Jain, Adv.
Rukhsana Choudhury, Adv.
Anurag, Adv.

Viresh B. Saharya, Adv.
P. A. Noor Muhamed, Adv.

Rohit Dhyani, Adv
Nidhi Jaswal, AOR

Anil Katiyar, Adv.
Sakshi Kakkar, Adv.
Ravindra Kumar, Adv.
Vivek Sharma, Adv.
Srishti Agnihotri, Adv.
Tushar Singh, Adv.

Arvind Kumar Sharma, Adv.



Hon'ble Mr.Justice L.Nageswara Rao pronounced
the judgment of the Bench comprising His Lordship,
Hon’ble Mr.Justice Hemant Gupta and Hon’ble Mr.Justice
S.Ravindra Bhat.

Permission to file Transfer Petitions
allowed.

The Writ Petitions, Transfer petitions, Civil
Appeals and all the applications are disposed of in

terms of the Signed Reportable Judgment.

(B.Parvathi) (Anand Prakash)
Court Master Court Master

(Signed reportable judgment is placed on the file)
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